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at it. You do not give this direction
because it is a dangeroux direction.

MR. DEPUTY-SPEAKER: We will
look into it.

Mr. Shastri, now please sit down.
You meet me in the Chamber. Should
you meot respect it?

SHRI RAMAVATAR SHASTRI: No.
no. § am mnot going to sit down.

MR. DEPUTY-SPEAKER: What
should be dene, Mr. Gupta?

DR. SUBRAMANIAM SWAMY : 1
objeet to this treating it as a  party
affair.

MR. DEPUTY-SPEAKER: He says
he will not resume his seat.

DR. SUBRAMANIAM SWAMY: You
throw him out then.

MR. DEPUTY-SPEAKER: That 1
will never do. I will request him, I
very humbly request him. But [ will
not do that which you want me to do.

Now, Mr. Maniram Bagri.
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MR. DEPUTY-SPEAKER: Now, the
House stands adjourned to meet at
14.05 hours.

14.05 hrs.

The Lok Sabhae adjourned for Lunch
till five minutes past Fourteen of the
Clock.

L o

The Lok Sabhg reassen.bled ajfter
Lunch at ten minutes past Fourteen of
the Clock.

{Surr GuLsHEr AHMED in the Chair]

MR. CHAIRMAN: Hon. Members,
according to the Agenda, Mr. N. D.
Tiwari has to make a statement.

If you permit il. he can make =a
statement first. Then we can carry on
with our business,

SOME HON MEMBERS: Yes.

SHR1 INDRAJIT GUPTA (Basir-
hat): 1 request the hon. Minister to
read out the Statement—not just to
lay it on the Table.

MR. CHAIRMAN : Yes, he is reading
the statement.

DR. SUBRAMANIAM SWAMY
(Bombay—North-East): You may also
please allow a few questions of a
clarificatory nature.

MR. CHAIRMAN: Mr. N. D. Tiwari.




